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Cvil Appeal No(s) . 6815/ 2014
U. P. RAJKI YA NI RVAN NI GAM LTD. Appel | ant ('s)
VERSUS
L. N. GUPTA Respondent ( s)
(with prayer for interimrelief and office report)
Date : 31/07/2015 This appeal was called on for hearing today.

CORAM : HON BLE MR JUSTICE ANIL R DAVE
HON BLE MR JUSTI CE KURI AN JOSEPH

For Appell ant(s) M. V. Gri, Sr. Adv.
M . Raj at Si ngh, Adv.
Ms. Shwet a Si ngh, Adv.
For M. Tushar Bakshi, Adv.

For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng
ORDER
Hearing of the appeal is expedited.

Ad-interimrelief, granted on 16.07.2014, shall continue.

(Jayant Kumar Arora) (Sneh Bal a Mehra)
Sr. P.A Assi stant Regi strar
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